THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST AUGUST, 2024

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month

the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 104518 | 380522 | 485040 4996 24077 29073 4675 16010 20685 104839 | 388589 | 493428 703 2251 2954 17498 47688 65186
NAGALAND 1390 2559 3949 196 304 500 233 257 490 1353 2606 3959 11 31 42 334 714 1048
MIZORAM 3576 3141 6717 662 829 1491 675 911 1586 3563 3059 6622 19 24 43 393 215 608
AggxgggaL 2610 13938 16548 308 720 1028 326 726 1052 2592 13932 16524 09 90 99 198 3817 4015




